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Warrant against Putin could
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complicate Ukraine peace

JUSTICE, PEACE APPEAR TO BE ONLY REMOTE POSSIBILITIES TODAY

PTI

THE HAGUE

An international arrest war-
rant for President Vladimir
Putin raises the prospect of
the man whose country invad-
ed Ukraine facing justice, but
it complicates efforts to end
that war in peace talks.

Both justice and peace ap-
pear to be only remote possibil-
ities today, and the conflicting
relationship between the two
is a quandary at the heart of a
March 17 decision by the Inter-
national Criminal Court to seek
the Russian leader’s arrest.

Judges in The Hague found
reasonable grounds to believe
that Putin and his commis-
sioner for children’s rights were
responsible for war crimes,
specifically the unlawful de-
portation and unlawful trans-
fer of children from occupied
areas of Ukraine to Russia.

As unlikely as Putin sitting
in a Hague courtroom seems
now, other leaders have faced
justice in international courts.

Former Serbian strongman
Slobodan Milosevic, a driving
force behind the Balkan wars
of the 1990s, went on trial for

Ukrainian official offers plan
for a Crimea without Russia

KYIV: A top Ukrainian official on Sunday outlined a series
of steps the government in Kyiv would take after the country
reclaims control of Crimea, including dismantling the strategic
bridge that links the seized Black Sea peninsula to Russia.
Oleksiy Danilov, the secretary of Ukraine’s National Security
and Defense Council, published the plan as Ukraine’s military
prepares for a spring counteroffensive in hopes of making
new, decisive gains after more than 13 months of war to end

Russia’s full-scale invasion.

Moscow annexed Crimea from Ukraine in 2014, but most of
the world does not recognize it as Russian territory. The penin-
sula’s future status will be a key feature in any negotiations on

ending the current fighting.

war crimes, including geno-
cide, at a United Nations tri-
bunal in The Hague after he
lost power. He died in his cell
in 2006 before a verdict could
be reached.

Serbia, which wants Eu-
ropean Union membership
but has maintained close ties
to Russia, is one of the coun-
tries that has criticised the
ICC’s action. The warrants
will have bad political con-

sequences and create a great
reluctance to talk about peace
(and) about truce in Ukraine,
populist Serbian President Al-
eksandar Vucic said.

Others see consequenc-
es for Putin, and for anyone
judged guilty of war crimes, as
the primary desired outcome
of international action.

There will be no escape for
the perpetrator and his hench-
men,” European Union lead-

Rebounding Pope Francis leads
Palm Sunday service in Vatican

N .‘.

Pope Francis arrives to celebrate the Palm Sunday’s mass in St Peter’s Square at The Vatican
on Sunday, a day after being discharged from the Agostino Gemelli University Hospital in

Rome, where he has been treated for bronchitis, The Vatican said.

PTI
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VATICAN CITY

Pope Francis opened the cel-
ebration Mass in St Peter’s
Square on Palm Sunday, pre-
siding at his first ceremony af-
ter his hospital stay for bron-
chitis.

On a cloudy morning, Fran-
cis wore a long, ivory-colored
coat as he was driven into the
square aboard a pope mobile.
Ahead of him, scores of prel-
ates and priests and tens of
thousands of rank-and-file
faithful clutching palm fronds

or olive branches filled the
square.

Francis, 86, received anti-
biotics administered intrave-
nously during his three-day
stay. He last previous appear-
ance on St. Peter’s Square was
for his regular Wednesday
public audience. He was taken
to Rome’s Gemelli Policlinic
that same day after feeling ill.

Palm Sunday opens a heavy
schedule of Holy Week ap-
pointments for him.

At the start of the Mass,
Francis took his place in a
chair before the towering ob-

elisk as a procession of cardi-
nals in bright-red vestments
and other faithful moved
through the square.

His voice sounded strong
as he opened the ceremony,
which observed Jesus’ en-
trance into Jerusalem in the
time leading up to his cruci-
fixion, which Christians mark
on Good Friday.

The Vatican on Saturday
said Francis would preside at
the Holy Week ceremonies,
which culminate with Easter
Sunday Mass in the square on
April 9.

er Ursula von der Leyen said
on Friday in a speech to mark
the one-year anniversary of
the liberation of Bucha, the
Ukraine town that saw some of
the worst atrocities in the war.
War criminals will be held ac-
countable for their deeds.

Hungary did not join the
other 26 EU members in sign-
ing a resolution in support of
the ICC warrant for Putin. The
government’s chief of staff,
Gergely Gulyas, said Hungar-
ian authorities would not ar-
rest Putin if he were to enter
the country..

He called the warrants not
the most fortunate because
they lead toward escalation
and not toward peace.

Putin appears to have a
strong grip on power, and
some analysts suspect the
the warrant hanging over him
could provide an incentive to
prolong the fighting.

The arrest warrant for Pu-
tin might undermine efforts to
reach a peace deal in Ukraine,
Daniel Krcmaric, an associate
professor of political science
at Northwestern University,
said in emailed comments to
The Associated Press.

|dentification of
Indian family
found dead at US
border pending

PTI

TORONTO

The identities of people of Indi-
an descent whose bodies were
found in marshland have not
been released by the Canadian
police, pending identification
and notification of next of kin,
a media report said on Sunday,
as the circumstances of their
deaths continued to be probed.

Bodies of 8 persons were
found Friday in a marsh on the
riverbank near Akwesasne, a
community which straddles
Quebec, Ontario and New York
state. Police say the deceased
believed to be two families of
Indian and Romanian descent
were trying to cross into the US
from Canada. Among them were
two children under the age of
three, both Canadian citizens.

Akwesasne officials have
named two family members of
Romanian descent including a
man holding his two children’s
passports who were among
eight bodies recovered from
the St. Lawrence River, near the
Quebec-Ontario border, the Ca-
nadian Broadcasting Corpora-
tion (CBC) reported.

The identities of other peo-
ple recovered of Indian descent
have not been released, pend-
ing identification and notifica-
tion of next of kin, the Montreal
Gazette newspaper reported.
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26 killed after tornadoes
rake US Midwest, South

PTI

WYNNE

Storms that dropped possibly
dozens of tornadoes killed at
least 26 people in small towns
and big cities across the South
and Midwest, tearing a path
through the Arkansas capital,
collapsing the roof of a packed
concert venue in Illinois and
stunning people throughout
the region Saturday with the
damage’s scope.

Confirmed or suspected tor-
nadoes in at least eight states
destroyed homes and busi-
nesses, splintered trees and
laid waste to neighbourhoods
across a broad swath of the
country.

The dead included at least
nine in one Tennessee coun-
ty, four in the small town of
Wynne, Arkansas, three in
Sullivan, Indiana, and four in
Illinois.

Other deaths from the
storms that hit Friday night
into Saturday were reported
in Alabama and Mississip-
pi, along with one near Little
Rock, Arkansas, where city
officials said more than 2,600
buildings were in a tornado’s
path. Residents of Wynne, a
community of about 8,000
people 50 miles (80 kilometres)
west of Memphis, Tennessee,

Rwanda is safe to resettle
migrants, says Braverman

DECLINES TO SET DEADLINE FOR FIRST DEPORTATIONS |

AGENCIES

LONDON

Britain’s interior minister
Suella Braverman said she
was convinced Rwanda was
a safe country to resettle mi-
grants who had arrived in Brit-
ain illegally but she declined
to set any deadline for the first
deportations to the country.

The British government is
hoping to send thousands of
migrants more than 4,000
miles away to the East African
country as part of a 120 mil-
lion pound ($148 million) deal
to deter asylum seekers cross-
ing the English Channel from
France in small boats.

The plan was announced in
April 2022, but the first depor-
tation flight was blocked by
an injunction from the Euro-
pean Court of Human Rights.
London’s High court ruled in
December the scheme was
legal, but opponents are seek-
ing to appeal that ruling.

Britain last month set out
details of a new law barring
the entry of asylum seekers
arriving in small boats across
the Channel that will prevent
them from claiming asylum
and will aim to deport them
either back to their homeland
or to so-called safe third coun-
tries.

Some charities say the pro-
posed law could be impracti-
cal and criminalise the efforts
of thousands of genuine refu-
gees. Braverman was asked by

File photo of British Home Secretary Suella Braverman
meeting members of the Norrsken Foundation during her visit
to Kigali, Rwanda on March 18, 2023.

>

We’re looking at 2023 and
beyond. The High Court -
senior expert judges - have
looked into the detail of our
arrangement with Rwanda
and found it to be a safe
country and found our
arrangements to be lawful,”

— Suella Braverman,
Britain’s interior minister

a British news channel anchor
about a violent protest over ra-
tions in a camp in Rwanda in
2018, which Rwandan police
said resulted in the deaths of
at least five refugees.
Braverman said she was
not familiar with that case
but was “on strong ground”
in saying Rwanda was a safe

country, and she added that it
was the right solution for Brit-
ain’s small boats problem.

“We’re looking at 2023 and
beyond,” she said on Sunday.
“The High Court - senior ex-
pert judges - have looked into
the detail of our arrangement
with Rwanda and found it to
be a safe country and found
our arrangements to be law-
ful.”

Braverman, who visited
Rwanda last month, would
not give a deadline for the first
flight to depart.

“We have to be realistic,”
she said. “We had a very
strong victory in the High
Court at the end of last year
on Rwanda. We’ve now intro-
duced legislation. We want to
move as quickly as possible to
relocate people from the UK to
Rwanda.”

Chad Mills tries to recover as much as he can while using a
compact track loader at what used to be his home along Hwy
15 in Pontotoc, Mississippi on Saturday. PTI

woke Saturday to find the high
school’s roof shredded and its
windows blown out.

Huge trees lay on the
ground, their stumps reduced
to nubs. Broken walls, win-
dows and roofs pocked homes
and businesses.

Debris lay scattered inside
the shells of homes and on
lawns: clothing, insulation,
toys, splintered furniture, a
pickup truck with its windows
shattered.

Ashley Macmillan said she,
her husband and their children
huddled with their dogs in a
small bathroom as a tornado
passed, praying and saying

goodbye to each other, because
we thought we were dead.

A falling tree seriously dam-
aged their home, but they
were unhurt. We could feel
the house shaking, we could
hear loud noises, dishes rat-
tling. And then it just got calm,
she said. Recovery was already
underway, with workers using
chainsaws and bulldozers to
clear the area and utility crews
restoring powetr.

Nine people died in Tennes-
see’s McNairy County, east of
Memphis, according to Patrick
Sheehan, director the Tennes-
see Emergency Management
Agency.

Finns vote in tight election

PTI

HELSINKI

Three parties were expected
to be in a tight race as Finland
held its general election on
Sunday, with Prime Minister
Sanna Marin’s Social Demo-
crats fighting to secure a second
term running the government.

Notice to be served by way of Publication
under Order V rule 20(1 A) CPC
No.DSC/PDJ/PAN/CIV/CMA.26/2021/ 2023 /3884
IN THE COURT OF PRINCIPAL
DISTRICT JUDGE, NORTH GOA,
AT PANAJI

CLAIM PETITION No. 26/2021
Mrs. Kaveri Balkrishna Gawas &

Ors. ...Claimants|
V/s
Mrs. Pushpalata Sheshagiri Rao &
Ors. ..Respondents
NOTICE

To, Respondent No. 1:-

Mrs. Pushpalata Sheshagiri Rao
D/o of Mr. Vijay Kumar Rao, Aged
about 58 years, Indian National and
R/o Plot 165, Whispering heights
D/4 Lane, Nagali Hills, Dona Paula
Tiswadi-Goa.

WHEREAS, the above named
Claimant has filed an application
in this Tribunal under section 164
of Motor Vehicles Act, 1988. (Copy
of the application may be collected
from this office on any working day
during office hours).

AND WHEREAS, individual noticdq
sent for service on you on the last
known address, by registered A.D
have been returned unserved.

AND WHEREAS, the applicant hag
filed an application before thig
Court praying that you be served
by substitute service by way of
publication of this notice in thg
newspaper, as the same cannot bd
served by normal procedure and
this Court is satisfied that this is a fif
case for ordering such service.
NOW THEREFORE, notice is hereby
given to you under order V Rule 20
(1 A) of C.P.C. to appear before this
Court either in person or by pleader
duly instructed if any, on 03" day of
May 2023 at 10.00 a.m.

GIVEN under my hand and seal of th¢
Court, this 29t day of March, 2023.

el sd/-
Chief Administrativc Officer
District and Sessions Court,
North Goa, Panaji
Checked by:
sd/-(Asst. Sheristedar)

FORM A

Over 2,400 candidates from
22 parties were vying for the 200
seats in the Nordic country’s
parliament, the Eduskunta.
Some 40 per cent of eligible vot-
ers cast their ballots in advance.

Marin, who at age 37 is one
of Europe’s youngest leaders,
has received praise for han-
dling of the pandemic.

Classifieds

Goan Catholic Senior requires
Live-in Assistant. Bath, Cooking,
House Work. Family of 4. Salary
12,000. Call 9405117708

PUBLIC NOTICE

The general public are hereby
informed that my Client Mrs
Caroline Rosario D’'Mello has
nothing to do with Plots bearing
Survey No0.93/1 situated at Sarzorz
Cumborda (A3 B3 belonging tg
Bismark and Alda George Gomes
(A4 B4 belonging to Maria Berthg
Fernandes ) & (A7 B7 belonging
to June,Darran,Andrew & Glen
Gomes). My Client further states
that she does not hold any Powe
of Attorney (POA) for these three
Owners.

Please note that any individua
persons, institution, company etg
transacting to purchase with thesg
properties after being misled ba

some third persons by trying t
sell the remaining 3 properties b
misrepresenting that my client is the
POA for these properties in Sarzorg
shall be doing so at their own risk.

Also, any persons dealing with al
the properties belonging to Piedads
Jorge Gomes and Candoling
Gomes will be doing so at their own
risk as my clientis 1/8th shareholde
in all her Grandparent’s properties
which are also held jointly by thg
above persons.

Dated 3/4/2023.
Place:Margao.
Sd/-
Suraj Dessai Almeida
Advocate
S-2,St Agostino
Complex, Santa Cruz,
Goa-403202

PUBLIC ANNOUNCEMENT

[ Reguiation 14 of the Insohvency and Banrrupicy Board of India (Volwntary Liguidsdion Process) Reguiafions, 20H7)
FOR THE ATTENTION OF THE STAKEHOLDERS OF KENS GUEST HOUSE PRIVATE LIMITED

Clty of Trump’s dreams delivers his comeuppance

L = SRS near-constant media coverage. ruptc1es were filed. Trump flick- 1. | NAME OF CORPORATE PERSON KENS GUEST HOUSE PRIVATE LIMITED
By the greed-is-good 1980s, he  ered in and out of fame’s upper —
NEW YORK was a New York fixture. Andina  echelon. 2 | e S OF 12106/2006
His name has been plastered city that prides itself as the center He may never have been a
on this city’s tabloids, bolted to of the world, Trump saw himself = common New Yorker, packed in 5. | AUTHORITY UNDER WHICH CORPORATE | e cicrpan oF COMPANIES. GOA

its buildings and cemented to a PERSON IS INCORPORATED/REGISTERED

special breed of brash New York

as king.
Trump grew up with a great

the subway on the morning com-
mute or grabbing a hot dog from

CORPORATE IDENTITY MUMBER/LIMITED

confidence. Now, with Donald deal of resentment toward others  a street vendor, but for many he 4. | LIABILITY IDENTITY NUMBER OF US5101GAZ006PTCO04630

Trump due to return to the place who he thought had more fame, ~remained a benign, if outsized, e A

that put h.l m on the map, Fhe city wealth, or popularity, says _DaVlfi presence. . . ADDRESS OF THE REGISTERED OFFICE | "CROW", 15T FLOOR, BUILDING A,

he loved is poised to deliver his Greenberg, a Rutgers Universi- That began changing with 5. | AND PRINCIPAL OFFICE {IF ANY} OF BELBHAT, CHORAQ, ILHAS GOA CHORAQ

CORPORATE PERESCM Gz, 40102 1M

ty professor who wrote Republic
of Spin: An Inside History of the
American Presidency. Making it
in Manhattan building Trump
Tower and becoming a fixture of
the Manhattan social scene in the
1980s meant a lot to him.

The feeling was never truly mu-
tual, though. Trump left a trail of
unpaid bills, jilted workers and
everyday New Yorkers who saw
through his shameless self-pro-
motion. He may have been a sin-
gular character, but in a city of 8
million stories, his was just an-
other one.

So, for years, Trump’s life here
continued as the city raced on
around him. Marriages came and
went. Skyscrapers rose. Bank-

years of bizarre, racially-fueled
lies about Barack Obama’s birth-
place, and by the time he de-
scended the golden escalator at
Trump Tower on June 16, 2015,
to announce his presidential bid,
many in his hometown had little
patience for the vitriol he spewed.

Rockefeller Center played host
to a weekly Saturday Night Live
that made him a mockery, and at
a Waldorf-Astoria gala, he elicited 8.
groans. In vast swaths of the city,
distaste for Trump turned to hatred.

Even among Republicans,
many saw him as believable as a
Gucci bag on Canal Street. Trump
won the state’s Republican pri-
mary, but couldn’t convince GOP
voters in Manhattan.

comeuppance.

Rejected by its voters, ostra-
cised by its protesters and now
rebuked by its jurors, the people
of New York have one more thing
to splash Trump’s name on: In-
dictment No. 71543-23.

He wanted to be in Manhattan.
He loved Manhattan. He had a
connection to Manhattan, says
Barbara Res, a longtime employ-
ee of the former president who
was a vice president at the Trump
Organization. I don’t know that
he has accepted it and I don’t
know that he believes it, but New
York turned on him.

LICUIDATION COMMENCEMENT DATE

ST MARLH, 2023
OF CORPORATE PERSOM

HAME: SANDEEFR JAYANT KULKARMNI
ADDRESS: 27/2, GUJARAT COLOMNY,
MNEAR HOTEL 5AMARTH, PALID ROAD,
VANAZ CORNER, KOTHRLID PUNE,
MAHARASHTRA 411038

EMAIL ID: kulkami.sandespi@redifimail.com
TELEPHOME MNO: 9673000045
REGISTRATION MQ:
IBENPA-UD2NP-NOT0S802021-20221 37 14

MAME, ADDRESS, EMAIL ADDRESS,
TELEPHOME MLUMEER AMD THE
REGISTRATION MUMBER OF

THE LIQUIDATOR

could match his blend of osten-
tatious and outlandish. His love
of the city going unrequited is

But the younger Trump ached to
cross the East River and make his
name in Manhattan.

He gained a foothold with his
transformation of the rundown
Commodore Hotel into a glitter-
ing Grand Hyatt and ensured a
spotlight on himself by appearing
at the side of politicians and ce-
lebrities, popping up at Studio 54
and other hot spots and coaxing

LAST DATE FOR SUBMISSION OF CLAIMS | 30TH APRIL, 2023

Shakespearean enough, but
Trump took it a step further, ris-
ing to the presidency only to be-
come a hometown antihero.
Trump was born and raised
None of Trump’s romances in Queens to a real estate devel-
have lasted longer than his court-  oper father whose projects were

Hip-of New WO Mmplace flseh e rlargedynin Queens and Brooklyn.

Maofice is hereby given that the Kens Guesti House Privaie Limited has commenced veluniary
liquidation on 31" March, 2023

The stakeholders of Kens Guest House Private Limited are hereby called upon io submit a proof of
thabr claims, on or before 30 April, 2023, to the lgquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submil the proof of daims in parson, by post or by eleclronic means.

Submission of false or misleading proofs of claim shall atiract penalties

Date; drd Apnl, 2023
Place: Goa

Sandeep Jayant Kulkarmi
Reg Mo. IEBIIPA-DDZIP-NO10B02021-2022/13714

Liquidator




